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particui:rly so if we talk of Class ! ofli-
cers. (lass I officers may have one
or twc. Even the clerks are also atilising
the services of the Clasg IV stall at their
residences. Their behaviour, 1 would
say, is. of the medieval age. ¥t would
remind us-of the medieval age in history.
The Gangmen are being used:for'mo good
work. This puts the Railways'into losses.

Not enly that. The Railways shculd
prevent thefts. 1 am giving ony one
incidence. At present, conversion to
cement sleepers is toking place. Wonld
the Railway Minister fook into this and
agk his officers to enquire into how many
scrap irop sleepers or timber sleepers have
been replaced.

I would like to know whether
check their stock or not. Actually they
don’t do that. In ujarat also we find the
same thing. Many iron and steel industries
have been set up in Bibar and in Rajasthan.
These thefts are taking place there also.
If we could prevent these thefts in the rail-
ways, we ‘can lay golden tracks. The reason
for this particular type of theft js the con-
fiict between the RPF and the GRP. The
Railway Ministry says that the GRP is not
under its control. It i under the control
of the State Governments. Since this parti-
cular organisation has been deputed to the
Railways to maintain law and order, is it
not incumbent upon the particular Minis-
iry to maintain law and order and prevent
thefts 7 Actually nothing is done in this
regard. I can quote one instance. If some
person loses something in his raillway com-
partment while travelling his complaint is
not looked into. He is directed to the RPF
centre, where RPF is not authorised to lodge
his complaint under the Criminal Procedure
Code. That particular person will he told
to report to the Police Station at the plai-
form while going to his destination. This
is what is happening.

they

While talking of the railway safety, 1
would like to draw your attention to one
particular article. Tt has been told by the
Ministry also in its 1980-81 report thai the
performance of the Railways was better
than the performance of some of the rail-
way networks of the highly developed
countries. While making such claims, the
Railways must look to the figures of the
accidents alsa. In 1992, within nine months
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we experienced not less than 314 accidents.
The ‘accidents on an average come to more
than one a day. The failure of the Rakway
s‘aff constituted the largest single causative
factor respornsible for 69 per cent of the
train accidents during 1990-91. It was 68
per cent in 1988 and 65 per cent in 1989.
The figures for 1991-92 was 78 per cenf.
You say it is the safety means of traneport,
but 1 do not find it to be so. Once one
leaves a particular station for a destina-
tion, his family members are very much
worried at home. At the same time, we

have been talking of amenities beipg
offered to the passengers. What type of
amenities have you infroduced ? Have

you introduced broad gauge lines ? Have
you converted metre gauge line into broad
gauge line ? Today also ....

THE VICE- CHAIRMAN (SHRI MD.
SALIM) Mr. Solanki, wait a minute.
Shri M. V. Chandrashekhara Murthy will
lay a statement.

Supplementary Demands for Grants
(General 1992-93)

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI M. V.
CHANDRASHEKHAR MURTHY) : Sir,
I beg to lay on the Table a statement (in
Fnglish and Hindi) showing the Supple-
mentary Demands for Grants (General)
for the year 1992-93 (March, 1993).

The Budget (Railway), 1993-94—Contd.

SHRI O. RAJAGOPAL (Madhya Pra-
desh) . : The frain was stopped without any
signal,

SHRI GOPALSINH G. SOLANKI : May
! know from the Minister whether any sur-
vey for new lines State-wise has been con-
ducted or not ? I would like to know
whether those lines have been included in
this Budget or not..

‘THE VICE-CHAIRMAN (SHRI MD.
SALIM) : You are free to ask any question,
but you have to conclude also.

SHRI GOPAILSINH G. SOLANKI : 1
think that T have taken just six ‘minutes.
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THE VICE-CHAIRMAN (SHRI MD.
SALIM) : No, you have taken eight minu-
tes.

SHRI GOPALSINH G. SOLANKIT : May
I know from the Minister whether any sur-
vey for the new lines has been underiaken
for the whole nation ? 1 want to know
whether his Ministry has done any survey
that in broad gauge section they would
require so many lines, in metre gauge
section they would require so many lines
or on a particular route they would convert
metre gauge line into broad gauge line.
If they have done so, how much time they
would take to meet the demand ?

We always talk of amenities (o passen-
zers. Many passengers are going back
when their rail tickets reservations are not
confirmed. T want to know how much
money has been refunded to those passen-
gers ?

In the case of passenger tariff for AC
sleeper, first class and AC chair car, they
have increased from Rs. 12 to Rs. 15 which
is more or less 20 per cent hike. In the
case of second class sleeper class, they have
increased it from Rs. 6 to Rs. 10. Tt is
more than 60 per cent hike. For the second
class sitting, they have increased the char-
ges from Rs. 2 to Rs. 5 which is more than
150 per cent against the existing rate. In
the case of reservaiion charges for compu-
terised reservation, for AC first class they
have increased it {rom Rs 20 to Rs. 25
works out to 25 per cent.
For first ctass, AC sleeper and AC
chair car it has been incrcased
from Rs. 10 to Rs. 15 which is more than
50 jer cent. The reservation charge for the
slecper  class has been increased
from Rs. 7 to Rs. 10. And the second
class silting charge has been increased from
Rs. 3 to Rs. § which is more than 60 per
cent. So, I would say it is a crisc Budgeat
against the General Budget.

I would like to refer to the highlights of
the Railway Budget, 1993-94, Part I, in
a nutshell. On page 6, it has been said,
“Exemptions from freight increases given
in the past in respect of grains and pulses;
suzar; diesel and oil cake to be with-
drawn.” Since the Ministry of Pe:roleum
have already raised the prices of petroleum
products, naturally diesel is going to be
exempted from the freight charges. This
is a kind of adjustment,
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It has been reported that they have intro-
duced nine mew trains on the old lines.
But it was reported that Kapadvanj-Nadiad
railway line would be completed in u year’s
time. May I know from the Minister when
this railway line is going to be completed ?
The conversion of narrow gauge Kapadvanj-
Nagiad line into broad gauge line I think,
was expected to be completed in the year
1990-91.

What is the need for saying that we are
converting that particular line ?

Coming to season tickets, at many places,
season-ticketholders are allowed (o travel
by superfast trains. This is particularly so
when some trains are reported late. For
example, in Baroda station, it happens.
There, it is always announced that season-
ticketholders will be allowed to travel in
between Baroda and Armedabad by super-
fast trains. I would like to draw your
attention to the particular aspect that there
is no inter-city train between Baroda and
Dohad. More than 1500 persons are tra-
velling up and down daily. They have to
travel by a local truin which starts at
6.55. Tt would leave Baroda at 8 o’clock.
Sometimes, it reaches there late also. And,
the people waiting for it would be deprived
of their travel. This has been my demand
richt from the time of discussion of the
Appropriation Rill. Throughout the coun-
try. those who want to travel by superfas(
trains are not being charged any excess fare.
Why are they not being charged any excess
fare ? Somne thirty or fifty rupees more
a month. Those who are travelling on a
regular basis are prepared to pay it 1
have made a survey. Ou( of 1500, 1000
were ready to pay Rs. 30/- per month
more to travel daily between Baroda and
Dohad. This will increase the income of
the Railways too. If this system is adopted,
1 think the Railways will be able to gene-
rate more revenue than it is generating mow.
In so far as this pariicular section is concer-
ned, I undertake that they are prepared to
pay ihat much more.

You have shown particularly (he receipl
of revenue through the Railway Recruitment
Boards.. There are 15 Railway Recruoit-
ment Boards. They are spending Rs. 78
crores to Rs. 80 crores. May I know what
profit has been produced for the last five
vears ? And the Tribunals which have
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come into force have never disposed of any | scll it off and convert the metre jauge line

case for the last two years.
lake ong minute moie.

Sir. T awill qust

My friend was lulking about a new triin
in Uttar Pradesh connecting Narora-
Bulandshahi-Delhi and another train con-
necting Delhi and Narora via Sikandcra-
bad- Bulandshaht-Jehangirabad - Anupsher.
Particularly in Etawa, the railway linc
passes through the city and it divides (he
city into two parts. It has been the consis-
tent demand of the people for the last 15
vears for an overbridge which has been pro-
posed, but not planned for or slarted. May
T ask the Railway Minister to look into this?

In Gujarat, we have been asking for some

trains. ‘The tiain known as 111 and 112
Bhopal-Baroda local was suspended. The
adivasi people used to Lravel by that. And
depend upon the manual labour. . ..

THE VICE-CHAIRMAN (SHR1  MD.

SALIM) You have taken double the
time allotted to you already.

SHR1 GOPALSINH G. SOLANKI : 1
am concluding, Sir, That train which has
been suspended should be reintroduced.
There is demand for another train from
Gandhigram to Bhuj and to converi the
metre-gauge into broad-gauge. This also
has been a consistant demand for the last
20 years. It was promised by the Ministry
also during the last zonal meeting to include
{t in the next Budget. But I am sorry thaf
we could not find it there. The people of
the entire country, particularly the common
class of people, look to the yearly budget. .
..would particularly look at the Budget.
I think the Budget should be common to all
the States, covering all parts of the country.
One canno: logk at the particular bottom.
He has to Jook in the middle, he has to
look at the right, he has to look at the
left and hc has to look at the
back, that is the North-Eastern part of the
country. I am sorry to say that T cannot

support the Railway Budget. I oppose it.
Thank you.
SHR1 ANANTRAY DEVSHANKER

DAVE (Gujarat) : Sir, I want {o make
one suggestion. The Bhuj Railway Station
has been changed and a lot of land is lying
vacant. Please utilise this land. You can

from Gandhidham to Bhuj into broad gaupe
line.  ‘That is my suggestion.

SHRI JOHN F. FERNANDES (Goa)
Sir, it was said two years back that India
has the second longest railway in the world,
the first being the USSR.  With the collapsc
of (he USSR, 1 suppose, we have the largest
railway network in the world. It is said
that the Indian Railways have a rail load
of 60,000 kms and the Indian Railways run
12,000 trains per day. 1 think it is a gigan-
tic task for any Minister to handle—to run
the lrains, to maintain the trains and to
manage them. I compliment the Railway
Minister for presenting an excellent Budgel
within the framework of the prescat econo-
mic conditions prevailing in the country.
When we {alk of Railways, we say that we
are the longest one in the world. We talk
of quantity but we forget about the quality
of the Railways—the passenger aminities—
and T am glad that in this Budget, the hon.
Railway Minister has made a provision of
Rs. 60 crores to improve and augment the
passenger facilities. I would like to request
the Minister (0 see that when we talk  of
passenger amenities, the quality of food
seived in the trains is improved and drink-
ing water is made available, not at the sta-
tions, but in the trains itself. Some of our
railway stations, specially in the rural areas,
are very outdated and obsolete because
they are lacking in basic amenities. 1 would
also like to request the hon. Minister to
see that more attention is given to these
railway stations. We should not concen-
trate our efforts in the wrban areas only.
I hope the hon. Minister will take my sug-
zestion seriously and see that the rural areas
are given cqual importance becanse majorily
of the people of our country live in rural
areas, in the villages.

The hon. Minister has also mentioned in
his speech that twelve more railway stations
in the country will be compuaterised and
with that, 80 per cent of the railway reser-
vations in the country will be computerised.
It is a welcome step that the Raijlways are
being modernised. But as far as the main-
tenance and operation goes, I would request
the hon. Minister to see that the opecrations
are computerised by importing the most
modern technology. We have to go in for
the computerisation, we have to rely on the
Laser technology to avoid accidents.
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The other day, (he hon. Minister mformed ,
the House that we have got the necessary «
technical knowhow. Woe arc imporling the
technical knowledge from USA UK. and
Japan. I am happy that he will devole more
lime and spend more money to see that the
safety aspect of the railways is also taken
care of. Sir, the Minjster has mentioned that
the number of accidents has comc down
from 717 in 1985-86 to 513 in 1991-92 and
1 don’t think it is any achicvement. I feel
the Minister hay 1o strive and see that the
number of accidenis is minimised. 1 fcel
if it poes at this rate, we will have two
accidents every day. It was also mentioned
in this House that most of the goods trains
accidents are not cansed duc to negligence
bnt these are the engineered accidents.
These are accidents managed by the mafias,
specially the coal mafia, lo rob the lrain.
So I would like to know from the hon.
Minister whether they will take any appro-
priatc measures. . .. to sce that this highway
robbery by the mafia, by the organised
ganyg, is checked by the hon. Minister.

The second part of this point is the Mini-
ster has mentioned that for the first time
the Rariways will have an insurance for
people who are involved in accidents; either
when they die or when they get injured or
when there are bomb blasts or terrorist
attacks on them, they will be covered by
the insurance. The Minister did not men-
tion whether the Railways themselves or the
paraphernalia of the Railways are insured
and whether it 15 a liability on the Exche-
quer of the Government. 1 hope the hon.
Minister will respond to my suggestions and
queries when he replies to this debate on
the Budget.

The Minister has also mentioned about
the Capital Fund. It is good (hat they will
have their own Fund financed from the
internally-generated resources. I hope that
with this Fund there will be more innova-
tions within the Railways and the Railway
Minister will not come to the Government
for more money.

Sir, the best thing of the Railway Budge:

" last year was this. The Railway Minister
announced that they werc going to convert
thousand or thousand odd kilometres of
metre-gauge into broad-gauge. This was @
welcome stfp. The Minister has also anno-

[RAJYA HSAHRHA)

" to share

1993-94 384

unced that they have surpassed the target
because last year the target was 1,200 kms.
and they are going to achieve [,350 kms.
I have to compliment the Minister for that.
At the same time, the Minister has lo give
priority to more demanding seclors. We
have the sea ports. We have about 12 or
13 major ports in our country and some of
them should be linked to the mainstream of
our national life, e.g. the port of Marmu-
goa in my State, Goa, is linked to the
mainstream of the national life with a
metre gauge. We have a metre gauge from
Mirage to Marmugao. It becomes very
difficult for these ports to function becausc
the modern trading mechanism of any sea
port is through contained system. So it
becomes very difficult to connect the sea-
ports to the hinterland, to the mainland.
1 think there is a proposal from the port
trusts, specinlly the Marmugae port Trust,
the expenditure. I hope the hon.
Minister will come out with a proposal to
sce that this work of conmecting the port
and the mainland should be taken upon
top priority. If there is a paucity of funds,
I have given him a good suggestion, that
the funds should be shared by the concer-
ned port authorities and the Railway
Ministry.

Sir, it is said that our metropolitan city
has become a gas chamber because we
have so many motor vehicles so much so
it is choking our city. There is a world
report that Delhi, Calcutta and Bombay

have surpassed the permissible pollution
limit. In Bombay we have a suburban
railway. When we have a suburban rail-

way. the road traffic is cat down, the motor

vehicle trafic is cut down. In Calcuntta

also we have the metro. 1 would request

the hon. Minister to see that some priority

is given 1o the National Capital, Delhj, and

if a suburban train or a metro train  is,
introduced, in the capital, that will certain-

ly go a long way in cutting down the pol-

luticn and in helping to decongest the

traffic on the roads.

With the innovative measures taken by
the Railway Minister in forming a corpora-
tian we have the Konkan Raflway Corpo-
ration. That is a very good innovation
that the Minister has made to connect the
missing link . And the Konkon region was
the missing link on the national railway
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map. Bul there are some problems in this
sector. This Konkon Railway has sought
to develop the hinterland, the backward
areas of the four States of —Maharashtra,
Goa, Karnataka and Kerala. In the three
other there is no controversy. There is a
controversy only in the State of Goa.

It is not that the people of Goa oppose
the Koekon Railway. But there is a mis-
chief played, intentionally or unitentionally,
by the vested interests. We have the mine-
owners’ lobby in Goa because there is iron
ore in Goa. The people of the State were
not consuted. The MPs were not consul-
ted; the MLAs were not consulted; the
panchayat bodies were not comsulted. The
Konkan Railway went ahead with its mas-
sive. development programme by diverting
the railway route from the aligned route to-
wards the coastal line. The coastal line
of Goa is the best developed area in Goa.
We have a minining area towards the eas-
tern side and towards the west of Western
Ghats. There was a request from the
Government of Goa to see that this rail-
way is diverled from the north of Goa,
that is, from Mapusa, Porverim, Punjim
and Old Goa, towards the hinterland. That
was acceded to; whereas in South Goa the
Konkan Railway has diverted its railway
line towards the coast. That has created
a lot of problem. It is not a big chunk of
area. It is from Mayem to Bali. The total
disputed area is only 54 kilometres. There
are so many commiftees appointed by the
Government, the Railway Ministry and ithe
Environment Ministry, and the reports are
before the Government. There is an agita-
tion going on in Goa. The people are very
much agitated because the steps followed
by the Konkan Railway are totally antij-
people. We have the Land Acquisition
Act; the obsolete old Act brought by the
British to protect their own interests, their
colonial interests. The same Land Acqui-
sition Act has been used by the Government
against the people of Goa. The emergency
clause, clause 17 of the Land Acgquisition
Act, has been applied to acquire the land
against the people’s wishes. When' it was
brought to the notice of the Konkan Rail-
way ~Corporation that this land was dis-
puted land, just to defeat this argument the
Konkan Railway saw that the monies were
digbursed to the people. Most of the
cases, the title suits, are lynig the courts.
About Rs, 35 crores or Rs. 36 crores had
been distributed (o justfiy thar work worth
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about Rs. 36 crores have been conipleted.
When yon go and see the disputed_ area
between Mayem and Bali, you will find

. that there i no work going omn. You

cannot have any development work against
the wishes of the people, when the people
are agitated. The people of Goa are nof
against the Konkan Railway at all. 'There
is not even 1% who will say that we
don’t want the Konkan Railway. We very
much want the Konkan Railway because
we are also contributing firancially for
the Konkan Railway. We want to develop
our hiaterland, As 1 mentioned earleir,
we have the mining areas -along -the
Western Ghats and towards the west of
the proposed Konkan Railway—the original
plan—-we have the industrial belt, the
underdeveloped areas of Goa. So, I want
the hon. Minister to reconsider this because
this Railway is not meant for a stop-gap
arrangement. This railway is meant for
the posterity. There are plants in Goa
to have a violent agitation. The report
of the Environment Conunittee is beiore
the hon. Prime Minister. The Environ-
ment Committee did mention that it would
require some additional land, laying of
additional track and additional expenditure.
I think jt will go 2 long way. Even inoter>
naticnal organisations have stopped reless-
ing funds for this project because of this
controversy; for instance, the Government
of Japan has mnot vyet released the
funds. I am told the World Bank
has also not released the funds becauss
of this coniroversy. Therefore, 1
would request the hon. Prime Minister and
the Railway Minister to see that this pro-
blem 15 resolved amicably. This disputed
land is a véry fragile land. It is an en-
vironmentally = protected land. We have
khazan land. We have ancient monu-
ments there. We have sanctuaries there.
We have lakes there. If you are going
to destroy this land, I think it will be
Most
of this soil is alluvial soil and the piling

has not been done by the Konkan Rai'way.

They argue
piling. We
sand piling.
allowed to

that they have done sand
don’t know what is meant by
If the Konkan Rajlway is

go through this disputed area
it will be very costly for the Konkan Rail-
way because they will have to maintain
that land again and again because the land

is sinking, ! think, it will be appropriate
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for the Government (o give a

opinion of the people of Goa, of the elect-

ed representatives and of the Govern-
ment, The present Chief Minister also
mentioned it to the Ceantra! Governnient

that the Central Government should give

a thought to it. Some letters were also
submitted to the Railway Minister. As T

mentioned, the concept of corporation was
an excellent one. 1 also wish that the
Railway Ministry will have more such
projects, especially in backward areas like
the north-east region. Sir, many hon.
Members of this House from the north-east
have a grave problem. Whenever we
comme (o railway they always coniplain
that area should be developed. This con-
cept of corporation is a very good concept.
1t is a big project. Finally, the ownership
of this corporation, land and other asests

will lie with the Ministry and it will not
be with the corporaiton. There is a dis-
puted track of land in Goa. There is
again a regional * plan of Goa. The

Government of Goa has make a Regional
Plan earmarking different arcag for deve-
lopment and the Goa Government has
also mentioned, in its Goa Regional Plan,
the routes for the ratlways, the Scuth-
Centra! Railway. The Konkan Railway has

totally deviated from it. There are dis-
putes as far as thc slatement of the
Konkan Railway goes. Often they r1c'y

on the Environment Commiltce report of
Mr. Gadgil. It is sad and it js reported
that Mr. Gadgil was not shown this dis-
puted land. Mr. Gadgil made a statement
to the Press that this disputed land from
Mayem to Bali was not considered by
Mr. Gadgil, it was not investigaled. The
Konkan Railway and the Railway Ministry
rely on that report which was not inspect-
ed by Mr. Gadgil. They also made a
false statement beforc the High Court of
Goa and saw to it that the case was
thrown out. So, 1 fea! the <CGovernment
should be sincere and serious about jt,
whenever they make any slatement. I
think, the Railway Ministry can be taken
i0 court. for contecmpt. They have mis-
guided the High Court. So, [ would like
the hon. Minister to reply to this query
raised by me.

Al the moment, there is an agitaiton
going on in Goa, as 1 mentioned enrlier,
And there are people sitting in  Panjim,

[RAJYA SABHA]
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the capits of CGon on an indefinite hunger
And 1 don't ihink the
people are to be taken lightly. They have
a genuine problem. They have a genuine
grievance. They are not against any
national project. They are not against
the Konkan Railway because it is going
to benefit us; it will take only 8 hours
to reach from Goa to Bombay if we have
Konkan Railway. At the moment it takes
24 hours to go to Bombay by the existing
railway. So, [ dont thnik that the people

should be termed as anti-natoinals, anti-
this and anti-that. T e hope the hon.
Minister will give a serious thought to 1t
and sec that this disputed track of land
is diverted from the coastal land to the
main land. to the hintetland, I hope, he

wil] seriously take up this matter with the

hon. Prime Minister. With these words,
I thank you,

SHRT ARANGIL SREEDHARAN
(KERALA) : When 1 rise to participate

in the discussion.on the Railway Budget,
[ am reminded of the vital role thc Rail-
wuys have played in the cvolution of the
Indian socicty.  Sir, ours is a country of
startling diversities, diversilies of language,
diversities of religion, diversitics of thought
and diversiticss of regional imbalances.
Perbaps India s the only vountry where
centuries co-exist.  There are areas which
still live in the 16th century and some
aveas are passing through the 19th century
and there are areas which arc on the
threshold of the 20th century. In this
atmosphere of diversity, the Railway is the

unfiying force. Let us not merely look
at it from the point of view of
trains that are ruaning,  from
the point of view of goods that

are carried by the railways, from the point
of view of the commuters alone. What is
the philosophy bechind the Railway Budget?
I would like 16 ask the hon. Railway
Minister. The Budget is not merely a
staicment of accounts, Nor is a  Budget
a statement of expenditure and income.
A Budzet should be an instrument for
certain objectives. What is the purpose of
this Budget How far will it carry out
its sccial burden. One thing stands out,
i.e. the Railways are asked by the Govern-
ment of India to subsist on their own
income. “We do not get income; so you
yaise loans”. Bonds, Rs. 900 crores worth
ol Bonds, you should raise. But what
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about the social obligation that the Rail-
ways are carrying? The cost of the social
burden that the Railways are carrying is
Rs. 2,500 crores. The Railways are ask-
ed (0 canry the burden and to carry the
burden you collect some money {rom the
passengers most of whom arc poor. Now,
look at the figures. It is very stratling and
discouraging. ln the Fifth Plan,
Budgetary support for thie Railways was
75 per cent, In the Seventh Plan it was
brought down to 42 per cent, In 1992-93,
the Annual Plan budgetary support has
come down lo 16 per cent. In 1993.94
it has come down to a lamentable level
of 14.07 per cent. How can the
Railways alone carry the burden? ¥ plead
for the Railways not because 1 think this
country is affluent but because Railways
have a vital role to play in keeping the
country together. particolarly, in the
present set-up where fissiparous tendencies
are growing like wild fire, where people
are falling out on the basis of caste and
religion, It is the unifying force of Rail-
ways which carries people from one State
to another, which carries one culture.
to another end of the country. OQur coun-
try 18 a country of so many sub-
nationalisms. Tn this context what T
would say is. the Railways should get a
better deal from the Government. What
about the expansion of the Railways ?
What is your concept of expansion ?
When T went through the Budget caretully,
i found out that it has no concept of
expansion whatsoever. Gauges are renew-
ed. Is that the top priority of this
country ? Sometime back T met the Chief
Minister of Tripura and he told me that
there is not even one kilometre of railway
line in Tripura. Railways are a vital
factor in our defence and particularly now
when our country is surrounded by all
sorts of enemies. Tf the Railways do not
reach these remote points how will you
strengthen the defence of this country ?
So top priority in this country is not
cauge renewals but top priority shouid
be expansion. Metre-gange. broad-gauge,
narrow-gauge and all that can come later
on. Then again in the Railway Budget
the figures are very disappointing. Those
who have formulated this Budget perhaps

don’t realisc the compulsions of
1t is not possible to go from one
Railways are the only

our
society.
area to the other.
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system on which we can depend. Road
transport has not developed to that oxtent.
So, what 1 would suggest to the Railway
Minister is, your priority should come for
new railway dlines which can connect
various remaote areas of this countiy. And
in doing so, top priority should be given

10 defence; top priority should be given
10 other rmineral resources and other re-
sources which the country vitally needs

and top priority should be given to reach
those nareas which are very backward
where people live even today in sub-human

conditions. Railways need a lot of
modernisation. Tn a foreign country, parti-
cularly in Furopean countries, travel by

trauin 15 a luxury and pleasure. In France,
the trains run at a speed of 240 kms.
per hour. Maybe, it is not possible for
us to achieve that immediately but speed
is (he hallmark of the modern age.
Speed is what creats history. Speed is
what creates change. And when is comes
to the question of speed, we are left far
behind. 1 understand thar because of
British imperialisin  and colonialism, we
were left far behind and we are (rying
to catch up. But that is not the only
argument,  1f you want to reach modern
standards, you have to develop speed in
every sphere of human activity; not only
in railways, but also in economics, in
education, in cultural expansion, in medi-
cine, in every asphere of aclivity. And
the railways are connected with all these
aspects.  Railways are connected with (he
educational aspects of our society. Rail-
ways are viltally connected with the
economic development of our society.
Ruailways are connected with other branch-
es of human life. So, speed in railways
is very important and today, modernisa-
tion means speed. For that, what has
been done? We have found out one
very clever method ol developing speed.
It Japan, T was told some years back—
not now, i iecade back—thar  when a
train came on time and it was a surprise.
the passengers were all surprised as to
how that train could come on time.
the stalion master very coolly said. “it
should have come yesterday at the sarme

time.” You give a lot of running timne.
Remove late running trains. You sav,
“take six hours instead of four hours™.

Everything js on paper. But, actually what
we want is, reduce the running hours
so that our trains develop speed. Then,
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when I talk of speed, T come to safety.
Some time back, in my State, Kera'a , at
Perimion, there was a railway  accidenl.
A train went off the rails and plunged
into the river below. Wec raised it on the
floor of this House also. 1 remember 1
came to 'this House when that accident
took place. . And the report that came
was that there was a tornado. Can vou
think of anything more irresponsible and
stupid than saying.that a tornado pushed
the train out of the rails and threw it
into the river ? $So, your safely organisa-
tion, your safety vigilance and ycur safety
investigation are all imperfect. When 1
talk of safety, T am reminded of the
trains that are running in Worth Kerala.
Ilapiddarted COMPANiImems rom Gl Sups
annvated tracks. I always wonder how
we survive. 1 invite the Railway Minister
to go from Shoranur to Mangalore, not
by the special train which they use now-
adays but by an ordinary train. Qur ex-
perience’ is we are afraid that the train
may go off the track anyiime. What are
you doing for renewal of the railway
track 2 Tt is a compelling problem. [he
intensity of the problem has never been
overrated but the remewal of track, parti-
cularly in certain areas of the country
where the track is in a bad shape, is
very vital. So, renewal of track musi
receive top priority when you think of
reconstruction of railways.

Sir, T do no! want to refer to passenger
amenities. There is hardly any passenger
amenity in the Railways. Some time back
we were getting food at cheaper rates.
Later on, they said the ratcs had to be
increased becanse of the introduction of
aluminium foils. T do not know for
whom this cliange was introduced. 1 do
not know whether the alummium industry
was benefited by this. What is the need
for these aluminium foils ? You say it
is hygienic. 1 would give one cxample
of the usefulness of these aluminium foils
and plastic glasses.  After their use, they
are thrown on the plaftorm. Somebody
else picks them up and brings them back
into circulation. . There is no reason why
stainless plates and utensils are not brought

in for this use.  That system is very
much required. You have brought these
things and on the basis of that you arc

hiking the . prices.
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When T think of passenger amenities,
1 would iike to come to the point of

In this Railway Budpet,
Kerala is completely ignored in ihe
matter of computerisation. We have a
very large number of commuters because our
Stare is densely populated. There are places
where there should be more computerisation
to meet the growing demands of the com-
‘MuUters,

Computerisation.

This takes me to the sad state of alfairs
in the Railways as far as corruption is
Colicernied.  Of course, I would not blame
the Railways alone because we have
iacCepted corruption as a nationai  virtue.
From top to bottom, corruption is rampant
Everywhere if you want
1 get something done, there is a prics
for ji. Some time back when Mr. George
Fernandes was the Railway Minister, he
Organised a conference of railway officials,
representatives of trade unions, representa-
tives of the vigilance organisations and
representatives of the Central Buarcau of
Investigation. It was to create a plan.
of action to meet this problem, this
challenge which is spreading far and wide
In the Raliways. If this has to be done,
you should Lave a plan to fight corrup-
LION in which public organisations should
also be associated. They are many such
organisations working in several parts  of
Olr country, :particularly in my part of
the country. They always make a number
of suggestions bat those suggestions  are

(ignored and dismissed with the contemipt

that they do not deserve.

‘ THE VICE-CHAIRMAN (SHRI MD.
SALIM) : Mr. Sreedharan, you ure having
tWo more speakers from your party.

SHRI ARANGIL SREEDHARAN : Sir,
1 am concluding. 1 always keep within
limis,

Sir, when the HMouse met this morning.
we  paid glowing tributes to  thosc
martyrs who laid down their lives {or cur
country, for our freedom, for cur demo-
¢ricy, for our secularism and for our
sociplism. We are supposed to be a
socialist State and it is adumbrated in
our Constitution. Keeping in  view that
objective, I would suggest to the Railway
Minister to take steps to abolish the First
Class and the AC First Class in the trains.
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Who is travelling by the First Class?
Of course, MPs are travelling by the First
Class and then, ex-MPs, freedom fighters
and Government officials. Barring them,
what is the revenue that the Railways get
from these Classes All these people do
not pay for their tickets. So, the
revenue is infinitessimally small. Then
why keep this class distinction on the
Railways ? Abolish it and prove to the
people that they have a place in the

railway system. Therg is no. point in
talknig of «wcialism and  having  these
Classes. :

T would like to suggest to the Railways
to chll for a convention of raifway em-
ployces, Intelligencies agencies, reptesenta-
tives of the CBI, representatives of thu
people and Members of Parliament and
formu'ate a plan to fight corruption in the
Railways. This is number one.

Numbler two is that you should abolish
the First Class and make room for a larcer
number of Second Class compartments
and Second Class AC compartmenis, if
necessary. so that they can accommocdate
more people. .

T

I would now like to say a few words
about the stepmotherly treatment meted
to Kerala in this Railway Budget. While
introducing the General Budget, our Fin-
ance Minister paid glowing tributes to
Kerala saying that our boys and girls wor-
king outside are bringing in a lot of wealth
into our country. It has been our experi-
ence that we get a lot of wealth into our
country, but we do not get a share of it.
We do not get a share of the NRI deposits
and we do not get a share of anything.
When I look at Kerala frem Delhi, Kerala
is far away. When I look from Trivan-
drum, my northern area is farther away.
Kerala, in this Budget, has received only
Rs. 22 crores for new railway lines and
most of it, most of the investment, goes
for electrification of the railway lines from
Erode to Shoranur. The proposal for
doubling the railway line from Cochin to
Trivandrum has been on the anvil for a
very long time. But, in this Budget, the
investment is only Rs. 1 crore while the
estimated amount is Rs. 81.27 crores! We
have been knocking at the doors of the
Railways time¢ and agsin demanding that

\
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the ratlway line from Shoranur to Manga-
lore should be doubled. The Konkan Rail-
way is coming up pow and with the advent
of the Konmkan Railway, the traffic from
Shoranur to Mangalore is going to be very
heavy and intense. Under the circums-
tances, through you, Sir, I would request
the -Railway Ministry to take immediate

steps to double the railway line from
Shoranur to Mangalore.
I would mention one more importamt

thing and then conclude. It is about the hike
in freicht and fares. Therc has been an
exorbitant rise in the cost of commodity
transportation. The transportation cost will
rise by Rs. 33/- per tonne .in the case of
coal and the increase will be 5 paise per
litre of petrol, by 25 puise per kg of
sugar and 15 paise per kg. of rice. Sir, 1
come from a consumer State. We have to
get everylhing from the other States. Rice
comes from Punjab. Our minerals come
from other States. All that we need, about
70 per cent of our needs, comes from
other States. So, this Railway Budget is
going to be very hard and harsh on our
people. We will find it more difficult te
make both ends meet,

Finally, T would say that this Railway
Budget reflects the policy of the Govern-
ment which is anti-people., unimaginative
and irrational. Thank you, Sir.

SHRI VIZOL (Nagaland) : Mr. Vice-
Chairman, Sir, within the allotted time, I
would like to say a few words in the
discussion on the Railway Budget. Sir, this
House is aware that the Railways is the
largest transporting system in the counfry,
and it is also the largest revenue-earning
Department.

Sir, I come from the North-East, from
the State of Nagaland. And in Nagaland,
we have only a few Kilometres of rail-
ways. And only a few railway stations
are there. Fortunately, those railway

' stations serve two States as the railheads,

one Manipur and the other Nagaland. So,
the railway services that were constructed

100 years ago are today very much aver-

crowded. And I will came to this point
later on. Sir, how were these railway ser-
vices started here in the Neorth-East?
About 167 years ago, Assam was. added to
the British Empire in India. Ia the year
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1826, Assam was added to the British
Empire in India, Then, exploitation of
resources, and exploration of resources in
Agsam started. At that time, teams were
sent to all places to find out the existence
of deposits of minerals. Mineral deposits
were found from the North to the South
in the foothill areas, covered vastly by the
rivers. ‘The soil was found to be most fer-
tile for agriculture. Then, Sir, three com-
panies were opened. They also found huge
deposits of oil. They started mining in
Assam, they started extracting oil  from
(hese oil wells in Assam, in the Naharkatia
area. And they set up a refinery in Dig-
boi which was the first of its kind in  Asia
at that time. That was the first refinery
set up in Asia. And slowly, they extend-
ed the North-Eastern Railways from Cal-
cutta to Guwahati. They in(roduced navi-
gation in the Brahmaputra river, and the
railways were extended up to Guwahati.
From Guwahati, the railway service was
extended right up to the end in the North,
up to Tinsukia, The same rail service, as
it was introduced in the beginning, still
exists with the same small steam cngines,
with the same platforms and with lhe same
tin.-roofed railway stations. Those things
still remain. In spite of so many changes
taking place everywhere, not to speak of
other areas ecven in Assam, still we are
not improving those railway stations. I
know the difficulties involved in starting
new railway lines. But, Sir, Assam is the
galeway for the North-Eastern hill States
of India. Assam is the gateway to India,
This railway service in Assam is shared
by us. We share the air service. Sir, we are
not demanding anything as a gift. We want
more services and better services in Assam
so that those can be shared by the people
in different States in the North-East. Sir,
as you know, the North-East area is linked
with the rest of India through that Sili-
guri narrow bottleneck. This is very im-
portant, We ask our people to come to the
mainstream of national life. But anything
may happen anytime, If this vital link is
closed to us, the North-East will be cut
off from the rest of the country. We are
surrounded by unfriendly countries; China
in the north, Burma in the east and south,
and Bangladesh in the west. We will be
left at the mercy of those countries and the
only alternative for the agitated people in
the North-East will be to see fresh options.
A time like this may come. That is why,
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this railway was introduced about 100 years
ago from Guwahati. This was introduced
by the British. The people are now agitated
over non-conversion of this metre gauge
into broad gauge line for a long time. But
their request has not been heard. The Cen-
tre has turned a deaf ear to our request.
Only last year, the Prime Minister visited
Assam in the month of May and he announ-
ced that conversion of metre gauge inio
broad gange from Guwahali to Lumding
would be taken up immediately. One won-
ders whether this work will be tuken up or
not. And even if this work is taken up,
what about the metre gauge railway be-
yond Lumding ?

As I said, we are not asking for anything
free. We have been demanding an addi-
tional railway line also. In the Nosth-
East, Assam is divided into two parts. One
is the Brahmaputra Valley and the other is
Assam Valley, Brahmaputra Valley s
from Rangia to Tezpur. Im the Assam
Valley, there is only one small railway line
serving Assam and all the other six sister
States. These six sister States are (he
hinterland of Assam. We are (demanding
an additional railway line, (Time bell).

While going through the Railway budget,
I find a lot of new railway lines being pro-
posed and work of conversion of metre
gouge line into broad gauge also includ-
ed. Why not take up this work in Assam,
in the North-East 7 We also belong to this
couniry. We thought we are equal part-
ners in this country. But after all, life has
become a business these days.

I want to bring to the notice of the Gov-
ernment that we want  better railway.
facilities.

Our difficolties are there. Sir, in Naga-
land, we have a small airport and this
airport serves the peole of  Nagaland.
Dimapur is a growing commercial city.
The railway passenger traffic has gone up
to not less than 70—80 every day. We
have no direct flight. In whatever is
there, we are given only 37 seats. ln the
case of the train, from Dimapur, we used
10 get a quota of seats. Today, this has

also been done away with. We do not
have any quota of train seafs.
THE VICE-CHAIRMAN (SHRI MD,

SALIM) Mr. Vizol, please consluda.
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SHRI VIZOL : Therefore, please consi-
der our lot. Please consider whether what
we are saying, what we are demanding. is
a justifiable thing or not. Thank you.
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‘Railway line is the only line which is
above any political party.”
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SHRI BHADRESWAR GOHAIN
(Assam) : Mr. Vice-Chairman, Sir, yester-
day, while taking part in the discussion on
the railway budget, one hon. Member from
the Treasury Benches had observed that this
is not a national railway budget but a
soulhern railway budge:, : :
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AN HON. MEMBER: I is not so.
SHRI BHADRESWAR GOHAIN: I

want to support his contenlion compleiely, |
that this railway budget has nothing (o |

do with the north, not to speak of our
north-gast; everything Has been concen-
trated in the.south and the worthern and
north-eastern areas have completely been
neglected. I have got a lomg list of griev-
ances, not readymade, but they were accu-~
mulating since Independence. There :are cer-
tain grievances of the people of the north-
east, but the railway mandarins siiting here
in Delhi are not paying heed, as Mr. Vizol
has just. now observed.

Sir, we were demanding extension of the
broad gauge railway line to Assam, In our
boyhood days we had heard that the people
of those times were demanding extension
of the broad gauge line to Assam but the
Government of India had rejected their
contention. But last year it was decided
to extend the broad gauge line to Lumding
in Assam and in this year’s budget it has
been approved up to Dibrugarh. This de-
mand has been there since long and 1
don’t know and I can’t say when this pro-
ject would be completed.

Sir, there are two other projects of the
railways. One is construction of the Jogi-
guppa bridge over the Brahmaputra and the
other is the Jogiguppa-Guwahati broad gauge
railway line.

Long back it was started with much
fanfare, but, from the way and the speed
of the work till loday, we do not know
by when it will be completed. It would
take more than three or four decades to
complete it, not to speak of extention of the
broad-gauge line up to Tinsukhia or Dibru-
garh. God alone kmows about it.

Sir, there was another demand from the
people, not only from the people of Assam
but from all the people of the North-East,
that there should e another bridge across
the Brahmaputra at Bogivil, a rail-cum-
youd bridge, but the Railway Authoritics

. have categorically rejected this demand on
the plea of financial stringency. I do.nol
know why cvery possible excuse is given
only in respect of the North-East but not
fa séspect of the West or the South or the
Cemtre. So, 1 demand that this rail-cum-
réad bridge at Bopivil—Dibrugarh should
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be approved to the satisfaction of the
people of the North-East.

Ancther point is about the speed of Lhe
North-East Frontier Railway traips. We
call the train there as “Bullock-carts.” The
speed of the North-East Frontier Railway
trains is so slow that everybody says that
they are bullock-carts. The distance bet-
ween Guwahati and Dibrugarh is only 500
km. It takes 20 long hours to cover the
distance of 500 km., but the train from
Delhi to Bombay Central, takes only about
12 hours to cover the distance of 1,300 km.
Hew can you console the people of the
North-East ? How can you invite us to
join the national mainstream ? Without any
improved road communication, how can
you saythat we are at par with you? So,
I suggest that the speed of the trains. should
be improved so that we can come by
those trains to join the national mainstream.

Sir, we have been demanding a Rajdhani
Exprcss from Delhi to Guwahati. The Rail-
way Minister last year introduced this train
up to his State. Of course, onme train to
Madras has also been given. But the re-
quest from the North-East has not been
accepted.

Sir, I will make a sentimenial appeal to
the House and to the mandarins of the
Railway Department, and also to the poli-
ticians of Delhi. You have got a wrong
impression of the North-East. You think
that the Indian Union ends at Guwahati.
Guwahati is not the last point of India.
India extends far beyond Guwahati. You
think that the people living beyond Guwa-
hati do not use clothes, that we live in
naked that we do not eat cooked food Eut
we eat raw food. I remember one ins-
tance. In the '60s when the Mizo uprising
was there—Mizoram was a part of Assam
at that time-—Delhiwalas asked us whether
Mizo is a younger brother of Phizo! This
is your impression. Mizo is an ethnic group.
Phizo was an individual human being. You
ask us whether Mizo is a younger brother
of Phizo!

So, this is the impression of the Delhi-
walas about the North-East.

Y §90 gAEREW (FATEH):
79 & §, W T E
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I do remember when the name of Mr.
Vizol was announced by the Chairmap,
readily Mr. ‘Gautam got up to say that it
should come up to Aizawl. My poini is
that you don't know our area at all. In
order that this impression is removed, 1
request the politicians and also the Rail
Bhawan officers to visit the North-East fre-
quently. But the fact is that no officer likes
to serve there. Most of the All India Ser-
vice officers whetker they are from the I.P.S.
or the 1.A.S. '¢o 1o the North-East with a
small bag, keeping their family members
here in Delhi. They used to visit their
family every Saturday and go back on
Monday. So, this attitude should be chan-
ged and we should ‘be allowed to think
India as ours also. So, I request the Rail-
way Ministry 10 pay heed to my request and
give importance to the North-East areas.

I would like to make one or two simple
points about my area. Gauhati Railway
Station is called the Gateway to the North-
East. Now, the railway station compound
has been turned into one of the biggest
latrines. It is unhygienic and has so nasty
a smell that no one can pass without keep-
img a handkerchief -on his -nose. So, 1
‘requset that some importance should ‘be
‘given to cleaning this station.

When Mr. Madhavrao Scindia was the
Railway Minister, ‘he had given a 42-bigha
plot of railway land tc the ‘Pondu Col-
lege, Pondu. The North-East Froatier Rail-
way authorities with their headquarters at
Maligaon have mnot yet handed over the
land to the college authorities. The result
is that the encroachers -have started cons-
tructing their dwelling units there. I request
the hon. Minister to see that the College
gets ‘this land at the -earliest.

DR. YELAMANCHILI SIVAJI (Andhra
Pradesh) : The Railway Minister, during
his last three Budgets erihanced the fares
and freight rates to -collect an additional
revenue of ‘Rs. 3,200 crores. That way
he also has been helping in the inflation.
It appears that the Minister is working
against the cruelty to animals rather than
the railway passengers. Mr. Jaffer Sharief
while travelling on 15th of last month from
Bidar -lo ‘Hyderabad, was carrying his cat
with ‘him. Unfortunately that cat fell sick.
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At zbou: 1030 p.m. a2 message WAs givem
through the railway signdls to the Vikare-
bad Station alerting the Station Master to
arrange a veterinary surgeen or physician.
So the Railway. Station Master and other
worked hard to find veterinary docters and
at last veterinary dociC.a, were brought in
and they were escorted to his railway com-
partment where he was having his pet -ami-
mal. Finally, it was treated.

It was also mentioned in the press that
the Minister said that, that pet animal was
treated 1} hours back at Bidar station too.
1 congratulate the Minister for his kindness
towards animals. At the same time, I ex-
pect the same kindness from him towards
the railway commuters because he was very
harash towards the commuters by increasing
the passenger fares and the freight charges
through this Budget.

SHRI H. HANUMANTHAPPA : Where
did you get this information from ?

DR. YELAMANCHILI SIVAJI : It has
been reported in the press in Andhra Pra-
desh. No Railway official or the Railway
Ministry or the Railway Board has denied
it and they did not come to the rescue -of
the Minister. It is up to the Minister to
clarify whether he was very fond of his pet
anima) or not.

THE MINISTER OF RAIWAYS (SHRI
C. K. JAFFER SHARIEF) : Tell me whe-
ther it was a cat or a rat,

DR. YELAMANCHILI -SIVAJI
you carrying a rat also ?

SHRI C. K. JAFFER SHARIEF : I can-
not carry both.

THE VICE-CHAIRMAN (SHRI MD.
SALIM) : He did mot carry a rat ‘because
rat is there in the train.

SHRI H. HANUMANTHAPPA : Mr.
Vice-Chairman, Sir, if it has been reported
in the press that a cat was treated by vate-
rinary doctors, the hon. Member should not
bring it before the House without varifying
it. Without verifying it, he wants_the -Minis-
ter to clarify it and verify it. Before putting
it on rtecord, at least, the hon. Member
should verify it.

DR. YELAMANCHILI SIVAJI : It ap-
peared in the press.

SHRI H. HANUMANTHAPPA : M the
Member brings béfase the House <verylliing

: -‘Wore
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. that has -zip[ieared in the press, there is a
. certain gmount of responsibil'ty also on the
part of the Member. Anything that appears
--in the press, nezd not bzcome a property of
" the House.

DR. YELAMANCHILI SIVAII : Why
- not ?
SHRI H. HANUMANTHAPPA My

only request is, the hon. Member should

verify it before bringing it here. Anything.

can be written in the press. I have no gro-
. dgé against them. The hon. Membzr also
“has a responsibility before bringing it here.
" That’is my point.

DR. YELAMANCHILI SIVAJI : Thank
you, Mr. Hanumanthappa for coming to
the rescue of your colleague from vyour
State.

SHRI H. HANUMANTHAPPA : It is
- not a question of tescuing anybody. There
should be a certain responsibility on the
part of the Member before- bringing such
matters in this House. 1. cannot become
the property of the House.

DR. YELAMANCHILT SIVAII : It has
been reported In a section of the press in
Andhra Pradesh. The Railway authorities
did not deny it. That means, it was correct.

- % Qo TR0 g ATITAT :

What is wrong ? faesfy ST 2 %a;qra- 2,
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DR. YELAMANCHILI SIVAIl : I am
not objecting to it. But my point is that
the Minister should be soft towards the
raillway commuters also as he was towards
the animals. '

The railway track in Vijayawada Division
in the South Central Railway is in a very
bad shape. The railway track has not been
renewed for quite a long time. On several
occasions the drivers were found in a drun-
ken stage while on duty. When they are
on long hours of duty, fatigue occurs and
the capacity to rcact to the signals also goes
down, And, in addition lo that, the diesel
trains are producing carbon monoxide and
Lthey are respons'ble for the drowziness and
cleepiness. Sulphuric fumes are also there.
All these things will give rise to drowziness
and an apathetjc attitude among the driving
staff. In some places, just opposite to the
running rooms, there are arrack shops and
toddy shops. I would like to advise the
Minister to see that these arrack and toddy
shops near the runming rooms are closed
down.  (Intersuption). Licences Were given
vy the Government of Andhra Pradesh
headed by (he Congress. :

" Another point is, there is contradiction
between the Safety Department and the
Operation Department of the Railways. At
every point of time, the Operation Depart-
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menl iy interested in collscling more passen-
gers and the Safety Department always
warns the Railway Board. But, so far,
always, the word of the Operation Depart-
ment has been taken into consideration and
the cautions and warnings of the Safety
Department are given a complete go-by.
Hitherto, ballast Llrains and ballast trucks
were maintained. But, unfortunately, in the
coastal areas, it is not possible for the Rail-
ways or for the Railway contractors to
carry the ballasts, etc. and therefore, the
maintenance of the track is giving a hard
time for the contractors and for the Depart-
ment. The ballast trains and ballast trucks
are completely given up. I am yet to come
across any G. M. or Divisional Manager
who has been held responsible for any
accident. The Minister comes late in the
evening to the House and gives a statement
saying so many people died in the accident.
And, there are standard rates like railway
fares for disability—Rs. 5,000/-; for casua-
Ity—Rs. 10,000/-; for more than 24 hours
of hospitalisation—Rs, 1000 or something;
and so on.

SHRDI H. HANUMANTHAPPA : Now
that is covered by insurance.

DR. YELAMANCHILI SIVAJI : Yes,
that is now covered by insurance.
THE VICE-CHAIRMAN (SHRI MD.

SALIM) : Tet him speak independently.

DR. YELAMANCHILI SIVAJI : Let the
Railway Minister fix the responsibility on
the Divisional Manager or whichever offi-
cials concerned with the accidents. You
need not give the entire freedom to the
Operation Department to collect more
money. If I remember correctly, twenty
years ago, in 1974 or so, the railway driv-
ing staff went on strike. One of their de-
mands was reduction of their working hours.
Individually, it might be beneficial to the
loco staff because they might get over-time
allowance, etc. But I feel that the running
iime and the waiting time in the waiting
room should be reduced. There are so
many vices. Therefore, it is desirable that
the running staff are checked physically and
mentally from time to time, whether they
are in a drunken state or not. These safety
measures have to be taken.

Coming to gauge-conversion, the Rail-
way Minister time and again mentions, tom-
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toms o much, that gauge-conversion is tak-
ing place. Rut the economicé principle of
optimurn utilisation of I'mited resources is
not taken inlo account. The Railway Mini-
stry feels that gauge-conversion is the pana-
cea for all the problems. It thinks jt can
take shelter under that for all the draw-
backs in the functioning of the Railways.
And gauge-conversion is idiscriminate. For
example. ihe Ballary-Raidurga track. Mr.
Hanumanthappa will not misunderstand me.
At one time, it was converted into a one-
engine section also. Tt was thought that
even a metre-gauge was not warranted. But
now, the Railway Minister wants to have
broad-gauge there. All right, you have
done it.

THE VICE-CHAIRMAN (SHRI MD.
SALIM) : Please conclude now.

DR. YELAMANCHILI SIVAII :
concluding, Sir.

SHRI H. HANUMANTHAPPA : He is
in the 18th Century. He has forgotten the
other developments in that area,

THE VICE-CHAIRMAN (SHRI MD.
SALIM) : You had only 10 minutes, Mr.
Sivaji. You have spoken for ten minutes
and given three minutes to Mr. Hanuman-
thappa.

1 am

SHRI H. HANUMANTHAPPA : He is
forcing me to intervene.

DR. YELAMANCHILI SIVAJI : In
Raidurga-Chitradurga, there is already the
metre-gauge conversion going on. Suddenly,
in the middle, they wake up and in the
place of metre-gauge, they want broad-
gauge. All right. He hails from that State
and he ‘s a little patriotic to that for local
reasons. And I am not blaming the Minis-
ter, but at least in future yo(l take into
consideration that the lines are enumerated.
...(Interruptions) ... So I would like to
advise that the economic principle should
be taken into consideration.

Regarding the Vijayawada-Secunderabad
line, there are two lines to connect Vijaya-
wada to Secunderabad, One is Vijayawad=
vig Kazipet and another is Vijayawada via
Nadikude. Sir, you know pretty well that
on Vijayawada-Secunderabad line, up to
Kazipet it is an express train and grand
trunk trains- run on the same line. So
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there iz pressure on the line and every day
trains are delayed for want of place on the
wrack, but between Vijayawada and Secun-
derabad, via Kazipet, there are several trains
running more OT less -on the same timings-
One train Golconda Express starts at 6
o' clock at Vijayawada and another starts
at 6.15 and another Konark Express, starts
at 8 o’ clock in the morning. Likewise,
there are at least ten trains between Vijaya-
wada and Secunderabad via Kazipet. If
the trains are diverted wia Nadikude, it re-
duces the distance by 100 kms. and it saves
tariff to the passengers and the congestion
on the grand trunk line may be relieved.
But we fail 1o convince the General Mana-
ger there because he is busy advertising in
newspapers and you will be surprised to
know that the contribution of the South
Ceniral Railway through advertisements in
newspapers outstrips any other zone in the
entire country for the last "several years.
There is so much of advertising and  yet
‘precious little has been done by the South
Central Railway. To augment the traffic
between Vijayawada and Secunderabad via
Wadikude; enough space is there and it is
a newly constructed line and it is 100 kms.
Tess than it is vig Kazipet. Why don’t the
Railways utilise that line instead of over-
loading the Vijayawada-Secunderabad line

[RATYA SABHA ]

via Kazipet ? 1 have vet to understand; I

fail to understand this; and Narayanadri
Express is there. Narayanadri Express was
starting from Guntur at 5 o'clock in the
morning and it was introduced so that the
commuters from Guntur and downwards can
go to Hyderabad in the morning, compleie
their ‘job there and come back in the even-
ing by 9.50. But the purpose was defeated

by the South Central Zone and they changed .

‘the linines arbitrarily even without corres-

puadiiz to ihe Rallway timetable. They
. suddenly altered it dand ... (Interruptions)
... Give me one minute.
THE VICE-CHAIRMAWN (SHRI MD.
SALIM) : One minute only.
DR. YELAMANICHILY SIVAJY ; Now-
the train is starting at 2 o’clock. 1 have

been asking several questions jn Parliament.

Their stock reply is “Several representations

were rece'ved by the Railways to change
the timings.” I asked, “How many repre-
sentations have been received 7 To my
‘dismay, they ‘replied, “Five represeptations
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have beéen redeived, includiap the Bne recei
ved from the columns of a newspaper.” -So
on the basis of five representations if you
g0 on changing the timings, it creates so
much difficutly. Later we approached the
Prime Minister with the signatures of at
least 30 Members from Andhra Pradesh for
going back to the original timings and the
Prime Minister forwarded the letter to the
Minister of Railways, but the Railway Mini-
ster did not even care to acknowledge the
letter. That is the treatment we are getting
from the Railway Ministry and the Railway
Board ! So they are -only motivated chan-
ges working to the advantage of some peo-
ple sitting at the helm of affairs. Unless
this attitude is changed, I am -afraid that
precious little will be done by the Railways.
So 1 would ‘like to add that for Vijayawada
and Guntur the timings are not proper.
Vijayawada and Guntur are fast develop-
ing into twin cities like Secunderabad and
Hyderabad. And there is traffic; passengers
are more but trains are less. If 'a circuit
train is started between Vijayawada, Guniur
and Tenali, not only congestion will be re-
lieved but fuel saving will also be there.
Instead of depending on road transport
people may depend on railways and it may
lead to develop these cities into twin cities.
So 1 hope that the Railway Minister who is
consulting the Finance Minister will have
mors funds for augmenting the funds for
Nadikude Bibinagar,

THE VICE-CHAIRMAN
SALIM) : Please conclude.

(SHRI ‘MD.

DR. YELAMANCHIL1 SIVAJI : I am
concluding, Sir. 1 appreciate the Railway
Minister for his fondness for the animals
and [ hope that he will have the same soft
corner towards the railway passengers as
he is having towards his pet animals; so that
the railway passengers may be benefited.
I am. passing on 4 slip to the Railway "Mini-
ster about his fondness for the pet animals.

THE VICE-CHAIRMAN (SHRI MD.
SALIM) : Do you want passengers to be
treatad at par with ‘animals ?
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After forty-seven years of  independence
people are crying. People are making repre-
sentations. The whole trade and industry
is being affected. ’
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T A A e Fw W oAy e @ @
T aFar g | A F fAgead wew ¥
Y ATHT R GRS ¥ famwa §
27—152 RSS/94
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a9F 1T a8 A w0 Agar g
aU¢ AgLaMT T AR—AEIZY &
W X WA @U SR I &
gafed 27 v e ¥ foeet & fag
IqTE FTT | S gATS MSY SAdr
2, 9 BT 9 % Fwer A, AT 4 TF
et & ST AW # 5 "E 9g
IAAT 92T & WT wiesr ¥ @
1% B ¥e Jgf IaST FAT 9240
g1 o (ewmm o owy =) 11
¥ FT TAATL AT 8 I FT KL, Tg
A AE A9 w1 et FAAT AR
Y TEHT WY IFHT AITH 3qF  ETH
F1 AF FIAT AT

oF a9 W § aear f@gwa #®
o FT AEA g FogaR e
# wifsedt =T &z FYU F AT
g, S WrETT AT #1 dqUET o, "W
FAT AGTEEAT T I@HT A€ A7 ®
st w7 fqar 8, afea a3y qisra
7g & 5 age @ -0 WA w9ifE
FAGT FAT A, FFAAA aHT @
qFar & e EfF §g fwar sro
HY qg ATH T TR § A IHA
I g A A & AF §, A g
arae 1 AT g v o owEw F
ww far oY %5 745 &Far arfgy o,
A A9 ICART FEU F A0 9gi
< IMA%s & AT, FH AW ATIHT
faqr ¥ TEAAT T NG FGT WK
I 3N @ FRY arw faw
2T A WN W N ¥ we AW
§ gt fooT @, 99 96 & &

SY oW g W E, WY qE qE]

TR el AU WX 99 qIgH @
e Y, W S AR §
oF S A AR fERHd 9wk sAS
FLAT ATEAT € |
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YA (s WgEE qev)
ST, GUT AZLAA AT &TH FIRCATT |
o it wofoan: 7w faee
IR M YTEd |

# UF a7 WX FgAT TR § fF oo
& T F0gT07E & | ISR T wiEST
HAIET T AT Jaqed & AW & feg
B T AS @\ § g wwwar § 5
wfeer & o F1€ oF T 2, AfEA
JAFT T T T-AfEET FREA &
& @te #rS Re-we T8 8
ITR AT F wiesT 6 W FHU
qAT § T I ST FT OF Helaeq
g7 faert & 1 & mrasY fagaw & ag
U I At § O oa oA ¥
HEME F (A7 ol ©F a5 FEE A
99T MR K wEr g faamn
|TEdT § fF @ wrEgEr w100
4@z & wRT Rt W) AT 3E,
M # gz F@Arg fF o GEeC a9
F2d § o fesar 70 GF FTE @
SGA-HT § F7 QY q47 Y G qFL
F@E 1 HE Aw Ag R oAmE
W UE Fg A WS AW & A
THFAMAFE AR 9T 9IgaT § AT
ECUE

# HmFr fggng & fF e
FEM fF aau Ag@el gwre #
T Jarg fSg, gwa F SR
oY IR dfwg f& ogw feae
HHT FT ETAAT fRAT @ 1 F AR S
¥ I FY ggrar w@d § f& g
geEl WiRe 39, FI§ AME-JAR A,
i fedw 3T 3@ TR ar o &
TGN MR W JR IR A
amR §yw & fag feedt @ Sl
g% U grefad) #w wars 9Ty, T
fFr sgud gg & oA @F AN
X qarwarE a1 § 5 amA S
YT wweT AW dw fear §
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SHE1 SARADA MOHANTY (Orissa) :
{ Mr. Vice-Chairman, Sir, although the
South-Eastern Railway whose major tracks
are in Orissa State 1s one of the topmost
revenue earners of the Railways, still the
State of Orissa is neglected in every res-
pect as regards railway tracks and trains.
For' decades, the people of Orissa which
1s a backward Stafe are crying for rajlway
tracks in the province specially jn tribal
areas which are full of minerals. But the
demand has fallen on deaf ears, Although
in the current Budget provision has been
made for tracks and trains, this seems to
me as if it is a drop of water in the
ocean. In the Budget, Orissa has not been
given a daily superfast train or a Rajdhani
train from New Delhi to Bhubaneswar.
Biweckly Superfast train from Puri to
Surat, Ahmadabad and Dwaraka has also
been a demand for a long time as four to
five lakh labourers work in Baroda, Surat
and Ahmedabad. Pilgrims from thc South
visit Lord Jagannath daily. So also pilgrims
from Orissa visit Balaji at Tirupati. The
Puri-Tirupati Express, which is daily or
tri-weekly, should be made a Superfast
train and a new train may be introduced
from Mysore to Puri via Madras. Suburban
traffic in Orissa has been neglected in the
Budget. Diesel multiple units have to be
introduced in Orissa to satisfy the fast-
growing demand arising out of socio-eco-
nomic activity. In western Orissa, Elect-
ric Multiple Unifs can be introduced bet-
ween Rourkela and Jhansuguda since this
section has been electrified long back. The
immediate introduction of EMU in the
sector would benefit apglomeration of
Rajgangpur and Rourkela where industrics
have started swelling in numbers. Orissa
has been deprived of a production unit al-
though it has steel, aluminium, glass. and
other necessary ingredients for the manu-
facture of passenger coaches. In case the
Railway Ministry wants to produce the Slee-
per Class Coaches’, a new unit can be set
up at Rourkela which is the steel city and
in case of conversion of coaches to sleeper
class, the task can be allocated to Man-
cheswar Workshop at Bhubaneswar which
is slready having plans for expansion. Elec-
trification has been cited as a ‘thrust area’
in the Railway Budget and assurance has
been given to Orissa that the survey for
electrification ‘between Kharagpur and
i Visakhapatnam will be completed within
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a short period of time. It is understood
from the Railway soudces that this survey
was sanctioned in 1992-93, but unfortu-
nately, no headway has been made in this
respect. There is no proposal to have a
electrification unit 2t Cuttack and Bhuba-
neswar, for monitoring the survey and to
expcdite the electrification of East Coast
within the Eighth Plan period. While the
Budget has taken into account the industry-
oriented routes in Orissa, the poor tribals
and backward classes of Phulbani, Bolan-
gir and Ganjam districts have been deprived
of a railway system and remain isola‘ed be-
ing cut off from the mainstream. Although
a survey has been conducted from Khurda
Road to Bolangir via Phulbani district, it
has not found a place in the railway map
for 2 very lonp Yime. The present Budger
has not taken this into accoun' and it has
no plans to open up these remote areas.
Paradeep port is the only major port in
Orissa. It will not only be handling volu-
minous import traffic in the wake of indust-
rialisation of Banspani and Daitari section
but it will also ‘he handling millions of
tonnes of thermal coal from Talcher coal-
fields. The doubling of Cuttack-Paradeep
line has not been taken into account in the
current Budget although there has been a
demand for the same for over a2 long
period. In the current Budget no provision
has been made for convetsion from narrow
gauge ‘to broad gauge of the Naupada-
Gunupur line and also for linking it with
Bisam—Cuttack so as not only to develop
the tribal regions but also to open up a
new route to Gopalpur port in Orissa and
also to the East Coast traunk route, Tle allo-
cation for the Sambalpur Division is about
Rs. 70 lakhs in the current year. The Rail-
way -Board approved the work on an out-
of-turn basis in October, 1985. The progress
is extremely slow due to inadequate fund-
ing. The *Division can take shaped only if
funding is raised in the current Budget.

Most of the stations in Orissa need better
amenities like platform cover, high level
platforms,retiring rooms. waiting rooms and
computerisation at important stations. Ade-
quate provision has to be make for this.
Every year the fare and freight are being
increased but the Ministry of Railways is
not looking after the interests of the passen-
gers in all respects. Lastly, I am requesting
both the Ministries to see that rotten food
is not given in the pantry cars. The pantry
car should not be made to do post-office
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pusiness. Food must be cooked in the pan-
try car itself and 'supplied. Potable water
must also be provided in every compart-
ment of the train,

Thank you.

THE VICE-CHAIRMAN (SHRI MD.
SALIM) ; Shri Upendra. Not here.

St WHE T AR (ST RT) ¢
qEWNT  IUEVeae oY, mafr o
oA U g AR AT FATE 9G¥ Anr
I AT & orfhe T o oTH oY &
FaT ¥ X ofcagT w1 uw AgeE
W g AT IEFT JYA UF WEH
wfFEn g T R oaEg WA
F OF RN J gE I qF & AC,
afgal N Uk N Y @ FH qF
TEEET, WY FT AT FE § AR
3T wEE F ATEAW A ITW ATSEY AT
A wEg W AW T EE S
¥ 1993-94 FT A T g9z T=GT
fraTd, SEH F1E AT FfaHd www
I T FsEr | fAE-fre g
FFIT AT T A ATW@E — Ffasprar
FEH ISTH WY ATGH WAL S AGY =T
e 1 T gEE wid ¥ afg,
FE—FE FTHEE T ATl Glaesi F
IR F g HEEA, a8 gaEfa
&

TgIET, WA LIAT F ATIFAFTHTT
F AF F HEEA F I TG
QU § 1 WTH S ¥ @1 ga-a¥
W@Wod § g qwEl F A19 9T @@y
TIE @ AT AT #R 9 F
Qe FATH 9T T FQ AT IAH T
qTAT 88 69, agt aw fa frar qene
97 Sgr € TE &, A Sy &
FALF IJ@FT AT AT 1841 FraTeR)
F QR el g T F 1 AYEE
WF F WA R FSed Y ogle
HTEaTT  ATfagl & WIS &7 AT
YT | qEY CUAT G AMEFTA W
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I wEiT A ¥ wer ¥ A e
g @R ¥ agy g2 aganl
HT &7 qFH T g1 gurd AT
wWg F ag awm gEem 9 aF |
gy afF oM WEAT A TEd AT
gEra §4 | 9uar miafer wa &t
fomte &, g & dat 1 9gH
& fawr ® x5 aF w1 FT S A
TTEOURAT & | T fFOT 9T A
AIH F1 7% 35 & 1848FAS &C
F1 wfafaa o &1 7T

R, gfafEa @ § S
T FETI qAQr < ST g
e & fewe § gfy M dew &
fexe & afg A58 1 awER AN
9% IEF] T TG T=AT § HWT HqT
AR a1 1 Ifg 7 aF g & "
FN FHIIE IR &) 9T FIET G
gHAT ¥ AWy fRoT v s OH
T FLET WA ST @Y & | arEr
gfagmt § &<@ R 3@ Arlaat &1 Srar
FH 9T TR AT | &, T amdtm
TIY ST A WYY FIE AOAH FET AT
faad a8 o€ WHU™ FL MR §
fF geFafzal F gawy & w=TET
NLSTHHT F gAAT ¥ gIRA Aol
F af@rd & W mEEen  faE
AT WERH, S WEHE § W
MW § |E W A Fafq S
FT AHYW qg4 AT@T G & A
wmEs & e f1E W gar a@
T SHEC AW AEE HTAT
& 5 =% fAT gremRw uEt @
FER FA F fmr F oww qrs
T FHA FT FE FL | WA,
WE F FIa% F T FIT AR
SEITIRY S ¥ Tl I 96 AT
€T T AT AMfZT fF 9 FAAY
o ad 9x gurar AT w AT
F]IAT 8, & JUAEA T AL T I
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T Y |mT o FE g HR
FIWF A WAL, gF FL AL T
g f swwra fasn g F oomgfaa
Ifa WiT senfaat F FEEIe #
AT H GAI—GHT 9 FAHT Sirfaar
T ITH TEEL, ITF Ffossar
N F F7 F Ff ¥ froew W
A@-aIg & Wew™ 9% W g |
fr=t fosraq fast § SO g §
7Y W wEy o #Y fawr ¥ 0 @
qrer &1 qwg afesar & faq frfs
g | % e Farg o G afesar
g F FH A AT AT | A AT
groman 1wl & g FgAT AT
gfF o faor & it ARG Sl
¥ ooarg fF 1986 § X fawm &
grgfan st & Fnfal &
o fadww e ar i fe
@ g F aE O 39 faenfey
ar g & g faad wTor gaEy
Mg gaET satfaa &1 @ g |
1986 1993 FTTAT & | I+ X H
foedy T q18d T A aga & Fraat
J faar g W st g9l sagiea
STfy, St #7 FAE g4 gS 8 IR
FerHaT Fy @Y F MU, ITH YA
9 faar 1 70 W ¥ ag
FEarE g f&F oOf % 99 ™ FE
frolg aft g g 1 wfgsrd FEgy §
g AT Er & wAT | IF AT FwE
fols 9 F T®@ D W a=
F g8 @ St ARr§ T afcssar
el & XA F A9 AT AT X £40AT
g T | T9 9 A CATH AL & ar
F dm wue AgFd ¥ dfEd |
SET | FTEL WA ST 7@ Ag @
FTHy aq fawr S-feaws F faw
FAFY TEH F IR sfwa feam aam
g | AR o1 aF Al GERT F &Y
T BT 9 1 WE A€ oA o5
femr & 9EN AT F79 IIAT. 9



425 Th:e Bud-et (Railway)

T SRR & IA SATFT €A A& T
ar Y wfzArs ga @vn F &red
qAM | & WA FT 0 ft eaH
frmmn s g fF afe ¥ afar
F A Y T FfeT A @Y, I
g% I TEr faer ar grer a5, qrr W
foamr Sawr af@m wwrfaa &

¥ @ W e WA g 5 ow
gfa sfq, sonfe % foe St fosee
T Hag ft 7§ Wi wx
IF QU TG gATL A AEA § <o
QAo THo I;IT Sffo THo THo F iy
FIAT & 5991 AT HE sio
THo TUHo &1 181 fedis =A% i
TR TICGAT § ITHT TedT ¥ Mo
A ST AR A § e wEET ¥
L AL T I AT T

CF I@ AR FTHL AT g
qaTq FE&AT | W R §F s ok
ATAAF F1T g | ATAFT TFIT 9T
T F oA e A aew ¥ o#
T T gAEATd & OSARET & 1 T
T & T FEYL F 9 FHHIT
o A 39 5@ fom zma Tf agite
A M gHY 2w 9T Rre ws o
#A-FA TET T & A W i
W MAFoF & IF AL oF
TIF 9T T HT a9 § AT fEN
N ] I § AT A A AwiEAT
3 ITH ST T A Fwg § shEw SwE
Y I v mfy vz @ oamw &
frad fam 3w faww A gafar @
AT AT & 1 AU gAT A 2 fA
ST OF &1 HF 9T AT HI AT AT
| HAAT-HAT F X IAAT TG |
ITF @ AT g0 @ v fF oF
T FT HAT SRAHE @ ¢ G g/
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met gwrfad TE | ATy & |1 I
qTAT AT FY GCE AV AN IA &Y
TEW B | AEES UA § A WL
TAT-ITAT AT § | ¥ SqwF &
g fr SuW agg =t et g 1 WY
I Hedz ¥ ger @1 gad FamET fR
77 St sefas gy fesl Aw@ATR
T S FAT A AT O @ e Gy
0t fes § a@ FT AU FTFT &
TETHAAAT 1 AE J A AMI BT qqT
LY A 6 fFE Qe R FE I |
A T S-S gEl ) @AY w9
¥ eqm femr S smigw | W&
Fw qAT F AT AT TGS TEA A
W ¥ a@r FT © § IR ST mefamt
AP T | T B G@T T FT ISN
FT 3 7T FIE TAT TET IAT | IR
gmey foie o fwans, afew o
aF F2 a7 T Fo0 fF ¥ Far T+ T
T FAT gAY, HrS IS AN A
Sifat @ik @ A9 ] I OSFCAT
TG W W TTET I 9ET aEW
AT | ZAfe o S Y faay sanw
B AT TEIGE | G F TH AL TS
WY gfEd o FadrE, W g S
T g g, afda F15 qaes qd€ g,
afex 3 ffaa 31 gfqw awr Ser
T @y @ T F &, fomaw
FT feFe gicd & | Tq9 Wi W =T
3] F e g

AT JIATTEqET ST, HIT g1
X HE 9T | § WR g9 FE F
fau oo AT W E, aew A wiaw
Fg FI FIA TAAT FgAT I 5
HIAAT AAIS 7 g g€ 4T HCF daey
& SOarEar g Y g I[WOFT
TEY FTH AT AT G g | W
TREY FT TH T A FT AW I
HTFGO A 7E ) zAfAg oA g
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f& o= g fros & gfg=rg, o
wig #Hafg #1 & w7 FFA I@ A
qAfa=e AT | W\ A gred
IR 8 | g3 &r oS g@d glawie
ST §, & FAR A@IHAT FA@T T AT
g1 =afae o S X wuY agE §
IT a2 =T AT | =9 ;R F oWy
# HIOFT TgA-agd gqATE BT g |

[THE VICE-CHAIRMAN (SHRI V.
NARATANASAMY) IN THE CHAIR]

SHRI' TARA CHARAN MAJUMDAR
(Assam) : Mr. Vice-Chairman, Sir, I thank
you very much for giving me this chance

to speak on the Railway Budget.

This Budget does not reflect the oft-repea-~
ted concern of the Government to do away
with the regional imbalances in all spheres
of national activities and to bring the under-
developed regions on par with the develop-
ed ones. No special thinking has gone into
the preparation of this Budget to highlight
the special trategic position of the North-
Eastern Region from the defence point of
view. The 1962 Chinese aggression laid
bare the hopeless state of affairs in respect
of the defence of the region and it was the
unilateral ceasefire announced by the Chinese
that we were saved from being subjugated
by them. The position has not improved
much since then.

Sir, it was only after our taking recourse
to agitations that only one rail-cum-road
bridge has been provided over the river
Bralimaputra at Saraighat and the other
rail-cum-road bridge is coming wup at
Jogigopa. But it is anybody’s guess as to
when this bridge is going to be completed.

I wish to draw the attention of the
honourable Railway Minister 1o the fact
that more than 80 per cent of the goods
including essential food articles are carri-
ed by road transport from outside the re-
gion and the trucks from outside the re-
gion have been earning billions every vyear.
You will find a never-ending line of trucks
moving on the roads all the year round
impinging on the efficiency and safety of the
National Highways requiring hundreds of
crores for repairs every year. Carriage of
goods by trucks results in high prices of

. goods, especially food-stuffs carried to the
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| region and the price index of the region is
| the highest in the country. The railway
| tracks in the region are not well-maintained:
and this region, especially Assam, is
prone to heavy floods every year. Tracks
are washed away Kkeeping the area cut off
from the rest of the country, thereby allow-
ing the traders to fleece the people by en-
hancing the prices of the essential commo-
dities.

If the Railways sincerely want to give
any service to the people of this vast area,
improvement, extension and proper mainten-
ance of the tracks to ensure increased
quantum of goods movement is a must. The
present Budget does not make any provi-
sion for this. The Budget also does not
make any provision for extension of even
a single kilometre of railway track in the
region. The only line from Sreerampur
to Tinsukia is the life-life of Assam in the
entire North-East region. After much
agitation and suffering by the people, con-
version of metre gauge into broad gauge
was extended up to Guwahati. It is any-
body's guess what time it will take to
complete the conversion up to Dibrugarh.
There are no provisions in the Budget to
expedite the work to give relief to the
vast population of the North-Eastern re-
gion. Instead of extending facilities to the
common people by extending the facility
of rail travel by constructing new lines,
the Railways have stopped operating the
Dhubri-Guwahnati line without -any reason-
able cause. The said line is the oldest not
only in the region but also in the country
itself. It was ecstablished in 1880s and
was the only cheap mode of transport from
Dhubri, which is a district headquarters to
Guwabhati, the State headquarters. The pri-
vate bus operators are making money by
charging four or five times the railway
fares.

Sir, the present Budget has not made any
pro.ision for extension of the railways to
the other States in the North-Eastern re-
ajon. Nagaland has railway  connection
only up to Dimapur. There is scope for
extending the railways to all the other six
States of the region, and it is strange that

no provision has been made in the Budget
to at least carry on a survey to find out
the feasibility of extending the railways
to these States for the benefit of the people.
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There s no provision in the Budeet for
the establishment of a Division at Rangiya,
a demand which the people of the region
have been making for decades. The people
were given assurances several times in the
past that a Division would be established,
as demanded by the people, but to our
great surprise, no provision has been made
in the Budget for the establishment of the
same, Establishment of a Division at
Rangiya will lead to efficiency and also in-
creased income to the Railways.

Sir, almost all the State capitals are con-
nected with the national capital by Raj-
dhani Expresses. But, unfortunately, this
region is deprived of this facility.  The
region has only two super fast trains from
Guwahati to Delhi. There is another Ex-
press train from Guwahati to Delhi. The
_said trains are not adequate to cope with
the ever increasing demand of the people
for speedy travel. And I note with despair
that no provision for improving the facili-
ties has been made in this Budget.

Sir, this Budget does not hold out any
hope of development for the region. The
old colonial approach in the matter of
development of rail communication should
be replaced by a welfare approach. The
peculiar strategic position of the region
should be kept in mind. And in order to
achieve real and lasting integration of the
region with the rest of the country, special
provisions should have been made in the
Budget for speedy improvement of the
rail communication system. But, unfortu-
nately, Sir, it has not been done. 1 oppose
this Budget because it is anti-North East.

SHRI B. K. HARIPRASAD (Karna-
taka) : I rise to support the Railway bud-
get.

Railways have been the National Ex-
chequer’s milch cow all these years, always
a net earmer in terms of revenue. It has
acted as a shock-absorber of the General
Budge: mechanism. Now it seems that the
Railways has become a barren cow, no
more yielding surplus funds but struggling
hard to make even.

If the General Budget has only mild
doses of taxation, the Railway budget which
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preceded has much for the common man

. to fret and fume. Steep hikes in passenger

and freight tariffs with no significant
measures annpounced (o lessen the miseries
of the long-distance travellers, unhygenic
up-keep of the station premises and rattl-
ing rolling stocks, and chromic delays have
made the Railways a ‘Dharamshala on
wheels’.

1 am talking with a common man’s per-
ception of the socio-econmomic role of the
Railways. 1t is fallering on the economic
front as is evident from frequent arbitrary
hikes in fares and freights and on the
social front, in paltry additions to new
kilometerage or in new trains introduced.
Whiie we clamour for more Shatabadi and
Rajdhani type of luxury carriers, we have
forgotten the cause of the common man—
less said about the suburban commuter,
the better—who comunute in the most in-
human conditions, packed like sardines.

1 would also like to voice my concern
over the frequent slippages on safety
norms despite the much-touted technical
advancement in signalling and track man-
agement. It is in this manoceuvre to hide
their own lapses, that the Railways pro-
pose to introduce passenger insurance,
admitting that rail travel has become acci-
dent-prone.

It has been reported that Railways have
accumulated astronomical sums as  un-
paid freight charges by electricity boards
on movement of coal. This is a social
coommitment stretched to far and there
should be some semblance of credit man-
agement in regard to freight collections.
Another area to be given attention Lo is
the pilferage of goods in transit for which
The Railways is forced to settle claims. In
1991-92, railway property stolen was worth
Rs. 532.21 lakhs but property worth only
Rs. 220.29 lakhs was recovered. Again, on
consignments booked in 1991-92, goods
worth Rs. 805.65 lakhs were stolen and
goods wirth Rs. 99.22 lakhs were recover-
ed. This means that the Railways had
to cough up a sum of more than Rs. 700
lakhs in scttlement of the claims. We do
claim to have a fairly large Railway Pro-
tection Force. On abolishing uneconomic
segments, I have a valid plea to make
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Scrap them if they do not generate ade-
quate traffic to sustain such operations.
We just cannot .afford to run trains be-
cause there are tracks laid ready. Each
operation has to be cost-recovery efficient,
if not profit-oriented. It was appalling to
read about a ghost train being run from
Kalupur, in Ahmedabad, to Gandhinagar—
a stretch of about 34 kilometers— which
has not carried more than 100 bonafide
passengers in five years! It is further
reported that only bootleggers and anti-
social elements travel by this ghost train.
Every evening and morning, this train is
being run for years. Looking deeper, we
may have many such uneconomic segments
that need scrapping.

We are stuck with the Calcutta Tube for
the last many decades, sapping up funds
towards no tangible relief to urban coni-
muters. Having not learnt a lesson from
the Calcuita Tube project, we are dreaming
to build mass rapid transit tracks in our
metro cities. First we should come to
the brasstacks and tackle things elemen-
tary and basic.

In regard to addding new kilometerage,
not much has been added to what was left
behind at the time of independence. Even we
seem to have become incompetent in main-
taining the tracks laid long back.

Talking of my own State, Karnataka,
there has not been any worthwhile track
addition. Though the Railway Minster has
been accused of giving a lot of patronage
to the Southern States, I have got my
own reservations in this regard. For ex-
ample, even though the Railway Minister
has done so much, Karnataka is still at

the lower rung compared to the other
States in the country,
In the case of Karnataka, there are

certain important links still to be imple-
mented. These are: the Gulbarga-Bidar
link, the Bangalore suburban circular rail
project, the Sholapur-Gadag link, the
Kotur-Harihar link and the Chamrajnagar-
Satyamangalam-Mettupalayam sector which
~will open up vast tracts of hinterland to

[RAJYA SABHA]

1993-94 432
civilisation and development. With our lop-
sided priorities to tubes, Rajdhanis, Shatab-
dis and even Palaces on Wheels, we have
forgotten the common man whose prime
tool of mobility is the railways.

If the Gulbarga-Bidar link is establish-
ed, it will benefit the passengers travelling
between Bangalore and Delhi. Now it takes
about 46 hours to reach Delhi from Ban-
galore. If the hon. Minister goes in for
this link, it will reduce the distance by
about 300 kms. It will be of much help to
the people of Karnataka. Thank you.

i wds werdr  (faery) ¢ ST
HATEAE ST, {L qTF AT H g, A
F o aw I9Q g AT ¥ W™
qUEATHT F S H FEA

qEIEE, FEAEIGCETNT BET 9Ta,
foeat g8 37. 42 frerdteT § =T

fay ot @A ® FEeA  w AT
| 1084 ¥ witw gf, 1984 § TR
| werw guT ST 1988 ¥ TAHT Af-
| 3 qafaw g

! TGE AT 5H BIE(ATST H7 aLT AT
| ¥ qfcafrd w8 A dnmT we @
FAE WY, AT U O I§ ATEA T
97 aria ¥ afafaa a8 fFavaan &
AERT, 3T% fAU I § FE AT IS-
I3 AIAIE gq, 3T, FA™g, T A,
Tg ¥R AR TSN @, WA
faum & A9 qF @ g T AL
FEAEI AL FIE | AT I TF I
(BT , SEF HIWX AT AmrT
28 FUT 43 @ &9 § #IX 1992-
93 F 57T qF IH IT AIWIAT @
qi9 9@ g1 1993-94 F fT uF
FAT X ATCATE WX TqF a2 FH
9 F ¥ U 27 @39 38 9w
&3 FY ATERIHAT Gy & |
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qEEd, ;I W qET & W
AT 3§ AT &1 QU wER & AU
frq T T™E FT W §, WA
fERT DI 28 FUE 43 AqME K
2, 3@* 7 1993-94 F AW W1 27
FUT 38 TG §I90 F TEATFAT §
EicER

q oOF qreAg & W FEAT S A
owg o AWpm fFosad 77T
FT I TATHT Sgd ILST TAqTH §
AqTer AT WIS FT AAT I S ARG
W Ry &, F far gg a@r ardq
FIAgAAE | @M & I AT S
Fame FEar fF Wed ¥ weg, #AE
Tg g9 JUAT wiAen g, Fr fxat
q &fad & zER oEa § Fedt qU
FCH FT IITH T2 |

AU G - T O I
§, G EA 0% BIE ¥ W HTE 1 IF
ar agd ©rer § WY g T @AY
AT AT oAt & S § 1 AF T
ggw § W | S w1 ug fagr Ar
T 4 A9 B ST FAETFE 95F
g2 N gerEwe afafa &1, san v
A7 F9F &7 fi o< 3H qEd § fyuq
JeAE F ATAW ¥ AR FATFE A

a7 faiE a8 faetr 8, ag ag @ PRl |

TF I I TTHTA A& TG AT war
&\ FSATA K1 THIAY T &
i frag Wed 99 WA, AifFE Fg A%
T H i fRerdiE #1 T F
g g ft 9T A@TE, AW T F
A T TEa M T 7 Iq T &
TSAT E, a1 Qar e § R oo giem
gUT, aq geeAr guil |

AT § 9gWA™ 9 war w0 &

AME FEM 5 98 UF g7 Aga iy
28 —152 RSS/94
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99 ¢ WL IH Aedr @ E TE
farar om, @ R AT 9@ g T
HIT UFHISE 31 §Fq7 § I TA-A
F1 grfa & awdt § 1

FoF U GarT ST ATRAT
g, werem, fF e oiw goftar &
9§ agd TEA T A AT AT |
| LT 7 IF WA ATSA AT qve fE@mw
forelt o awfer & & 7 fas 8
frartzT 3t A AR AT IR W
ATIAATEAAA TG T 39 T A
20 foe & @ fearsm @Fwar g
wEET, W sy gefiE W W
F fat 250 ez ST U= R
WL IE-IRG T AN E | AT W@
#Ar st @fgg aramer faey s s
e ¥ @A TN T AT JAA AN BT
wreaed fFar o1 & 98 3@ F7 997G,
I9: 39 | A F1 FATCH AT AV
g lo~129ai Hag it g 9d g0
@t 20 fRAz § a7 £ | Sad ©F
TgT agr gara g f& Ay Ad ae
qF 991 § | R I F fau 7w
FIE FSr F0q A8 T | Frer 7=y
9 g 4T % fAAer W awhEt
& AT IA AT FATE AT, AT H IS
Hel ST & 7HE K@ E |

Y U HATT &, JUEVIEder o,
BATY TH(H & J9Te AT 9T § ATEN
T, §FTT AR AT A A &
ART HIH ATRI < fGeer, worwer,
FrHE qF 7 & ON-AE FAN
Ffaw & & | 3I9% A N am
F faq g1 TATETATE WA ¥ fac 9
@it ga AT erge AR g §F omw
ATEAH § IA Tl ST HAG wLAT
=g fF s §oar fen &
TATRIEE-TIEET & 7 uw 72 @it
& FATE T | UF I AT fawer &
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seeking disapproval of the essential
Commodiries (Special Provisions)

AT 41, ITHATHET ST, TG UA T
WIE O =9t A AL gag: 6.00
I AUEATTX qge ol | 99 3T T
ML & O AAT @I | U A
A O™ L) IF A H ATHL
AR AT & q| a9 i
oI A1 fage wgwdw QA gwed
4 T A TR F q1g T AL AW
AET ¥ IO A T 09
| 9T wg & fF aw A9 S oaw
g TSR SEH g = R fET e

ITANTETET S, HE T WO awd
Igq F fear ¢ 1 gwfae & s wedt
F qF, W Her N yHWE FEW
& a7 AWt av Y oA w7
AR I =T fgar &, vy «neT
qJEHTH, WA AT AT FE,
I Ag ANE o« WX I
T T X Aky ¢ oAt 9§ F9
L dl] ‘

JIHNIERE WEIRA, T@ FwE T
HRYA 3T FT q 5 qarw & agf
SENE R T oawe w1 Ay s
g1

RN

THE VICE-CHAIRMAN (SHRI V.
l\!ARAYANA‘SAMY) Now the discus-
sion on the Railway Budget is over. The

hon. Minister will reply to the discussion
later.

Noyv we will take up the Statulory Re-
solution and the Bill together.

[RAIJYA SABHA|
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1993—Negatived

I. Statulory resolution sceking disappro-
val of the National Thermal Power
Corporation Limited, thec National
Hydroelectric Tower Corpuration
Limited and the North-Eastern Elec-

tric  Power Corporation Limited
(Acquisition and Transfer of Power
Transmission  Systems) - Ordinance,
1993,

H. The National Thermal Power Corpe-
rafion Limited, the National Hydro-
eleetric Power  Corporation  Limited
and 1the Norih-Eastern lleciric Power
Corporation Limifed (Acquisition and
Transfer of Power Transmission Sys-
fems) Bill, 1993.

DR, JINENDRA KUMAR JAIN
(Madhya Pradesh) : Sir, 1 beg to move
the following Resolution :—

That this House disapproves of . the
Wational Thermal Power Corporation
Limited, the National Hydroelectric
Power Corporation Limited and the
North-Eastern FElectric Power Corpora-
tion Limited (Acquisition and Transfer
of Power Transmission Systenisy Ordi-
nance, 1995 (No. 10 of 1993) promul-
gated by the President vn the  8th
January, 1993,

Sir, 1 have very serious reasons for
moving this motion of disapproval. The
first reason that I would like to point out
is that we are opposed to the ‘Ordinance
raj’. It is an ordinary piece of !egislation.
You should have come to this House i
a normal manner. Sir, this legislation was
introduced in Parljament in  ovember,
1992.

I know, the hon. Minister is going Lo
come out with the standard answer thit
they could not get it passed becausc of
Ayodhya. The entire insfficiency of the
Government can be attributed 1c- the build-

ing of the Ram temple at Ayodhya... t/a-
lerrupticns) . ... to cverything. But the

fact remains, if you read the Statement of
Objects and Reasons which was p:epared
by his predecessor—who is not as suave
and urbane as our present Minister is—
that he had written clearly that the whole
arrangement was to begin fiom 1st April
1993. So, there was time., Then, where
was the need to issue an Ordinance on 8§th
January ? This is the question 1 want to
pose here.



